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Title: Need to ensure supply of adequate quantity of fertilizers in Madhya Pradesh.
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MR. CHAIRMAN : You can associate and send your slips.
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MR. CHAIRMAN: Nothing will go on record except Dr. Rajan Sushant's speech.
(Interruptions) €/ *
MR. CHAIRMAN: Everybody is speaking about kisans.

Shrimati Jyoti Dhurve,

Shri Virendra Kumar and

Shri Hansraj Ahir are allowed to associate with the matter raised by Shri Rakesh Singh.



